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Dpifti C o ntro l of C ar r yjn o  
E x plo siv es  R e g u la t io n s , 1980 and  
IA S  (A p p o in t m en t  b y  Promotion) 
4t h  A m d t . R e g u la t io n s , 1980

THE M IN ISTER OF STATE IN 
TH E M INISTORY OF HOME 
AFFAIRS ANt) J)E DARTMENT OF 
PARLIAMENTARY AFFAIRS'* 
SH Rt P. VENKATASUBBIAH):

I beg to lay on the Table : —
(1) A copy of the Delhi Control of 

Carrying Explosives Regula
tions, 1980 (Hindi and Eng
lish versions) published in 
Notification No. 3612/Spl. Cell 
PHQ in Delhi Gazette dated 
the* ioth December 1980, 
under subjection(2) of sec
tion 148 of the Delhi Police 
Act’ 1978. [Placed in Library. 
See No. LT 1706/80].

{2) A Copy fof the Indian Adminis
trative Service (Appoint
ment by Promotion) Fourth 
Amendment Regulations, 
I9® °  , (Hindi and English 
versions) published in Noti
fication No. G.S*R. 690 (E) 
in Gazette of India dated 
the _ 1 ith December, 1980, 
undo* sub-section (2) of sec
tion 3 of the All India Ser
vices Act, 1951 [Placed in 
Library. See No. LT-1707/80].

R eview  y and A n n u a l R e p o rt  o f  
New India A ssu ran ce Co., L td .,  
Bombay f o r  th e  y e a r  ENDED31 -12 -7 9
WITH STATEMENT, FOR DELAY AND
S u m m a r y  of C onclusions  and  R e 
co m m end atio n s  of t h e  C o m m it tee  
t o  R ev ie w  w o rking  of LIC

. .t h e  DEPUTY M IN ISTER IN 
THE M IN IS fR Y  OF FINANCE 
(SHRI MAGANBHAI BAROT):

I beg to lay on the Table :— f ,
(1) A copy each of the following 

papers under sub-setion (1) 
of section 619 A of the Com
panies Act, 1956 :—

(0 A Statement (Hindi and English 
versions) regarding Review

•n * ■
by Government on the wor
king of the New India Assu
rance Compay Limited, Bom
bay, for the year ended 31st 
December, 1979.

(ii) Annual Report of the New 
India Assurance Company 
Limited, B:>nbay for the 
year ended 31st December, 
*979 along with the Audited 
Accounts and the comments 
of the Comptroller and Auditor 
General tnereon.

(2) A Statement (Hindi and English
versions) showing reasons for 
delay in laying the papers, 
mentioned at (1) above.

[Place i in Library. No. LT-
1708/80].

(3) A copy of the Summary of
conclusions and recommen
dations of the Report of the 
Committee to Review the 
Wording of Life Insurance 
Corporation of tndia along 
with an explanatory state
ment from Government.
(Hindi and English versions). 

t , 
[Placed in Library. S "  No. LT 1709/80]

1 1 * 2 6  hrs.

STATEM ENT OF PUBLIC
ACCOUNTS COMMITTEE

SHRI TRIDIB CHAUDHURI 
(Berhampore): I beg to lay on the 
Table Hindi and English version? of 
the statement showing action taken 
by Government on the recommen
dations contained in Chapter I and 
final replies in respect of Chabter V 
of Fifty-first Report ( Sixth Lok Sabha) 
on Corporation Tax.


